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Thursday, 29 July 2021 / 07 Shravan 1943 (Saka) 
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 NATIONAL SONG-VANDE MATARAM 

1.  Obituary References 

2.  Question Hour: Starred Questions as shown in the separate list to be asked and replies to be 

given. Replies of Un-starred Questions to be laid on the table.  

3.  Special Mention (Rule-280) :  

The following Members to raise matters under Rule-280 with the permission of the Chair : 
1. Shri Rajesh Gupta 

2. Shri Akhilesh Pati Tripathi 

3. Shri Ajay Kumar Mahawar 

4. Shri Om Prakash Sharma 

5. Shri Rohit Kumar 

6. Smt. Raj Kumari Dhillon 

7. Shri Anil Kumar Bajpai 

8. Shri Girish Soni 

9. Smt. Pramila Dhiraj Tokas 

10. Shri Vishesh Ravi 
 

4.  Papers to be laid on the Table: 
 

I.  Shri Satyendar Jain, Hon’ble Minister of Power to lay copies of the following on the Table 

of the House: 

1. Annual Report of Delhi Power Company Limited (DPCL) for the Financial Year 2018-19 

(Hindi and English Version). 
2. Notification No.F.3(600)/Tariff-Fin./DERC/2019-20/6705/061 dated 13/04/2021– 

regarding Delhi Electricity Regulatory Commission (Renewable Purchase Obligation and 

Renewable Energy Certificate Framework Implementation) Regulations, 2021. 
3. Notification No.F.3(600)/Tariff-Fin./DERC/2019-20/6705/063 dated 13/04/2021– 

regarding Delhi Electricity Regulatory Commission (Business Plan) (First Amendment) 

Regulations, 2021. 
 

II.  Shri Kailash Gahlot, Hon’ble Minister of Transport to lay copies of the following on  the 

Table of the House: 
1. Annual Administrative Report 2016-17 alongwith copies of Preview of working of Delhi 

Transport Corporation for the year 2016-17 (Hindi and English Version). 

2. Annual Administrative Report 2017-18 alongwith copies of Preview of working of Delhi 

Transport Corporation for the year 2017-18 (Hindi and English Version). 

3. Annual Accounts & Audit Report of Delhi Transport Corporation Employee Provident 

Fund Trust for the year 2017-18 (Hindi and English Version). 
4. Notification No.F.19(17)/Sectt./Tpt./2020/49052 dated 14/06/2021 to regulate the 

vehicular movement on main Chandni Chowk Road from Red Fort to Fatehpuri Mosque 

and surrounding area. (Hindi and English Version) 
 

5.  Motion under Rule-107 : 
Ms. Bhavna Gaur, Hon’ble Member  to move the following motion : 
“This House recommends that Sh. Sunder Lal Bahuguna be conferred with “Bharat Ratna” for 

his enormous and significant contribution in the field of environment”.  
 

6.  Short Duration Discussion (Rule-55) : 

I. Shri Akhilesh Pati Tripathi 
Shri Sanjeev Jha 
Ms. Bhavna Gaur 
to initiate discussion on ‘failure of Municipal Corporations in preventing 
water logging and maintenance of drains’. 

 

II. Shri Sanjeev Jha 
Shri Akhilesh Pati Tripathi 
Shri Som Dutt 
to initiate discussion on ‘appointment of Delhi Police Commissioner in 
violation of directions of Hon’ble Supreme Court’. 
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